
       
      

     

                
  

              
       

    
      

   

   
     
     

     

  
     

   

               
           

           
           

           
    

      
 

  



           
           

          
           

           
 

          
           

            

 

        
          

        
       

             
              
    

           

           
          

            
          

            
         

         

        

           
           

         
           
   



7. Therefore, Registrar of Companies, Mumbai is hereby directed to take further
action as provided under Sec 621 A (3) (c) (d) of the Companies Act, 1956.

B. S. V. PRAI<ASH KUMAR
Member 0udicial)

Ordered Accordingly,

Dated this lulv, \\ 2017
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